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Mithu Lal s/ Shri Suslal, resident of Samjar ilagar, Juice
Factory, in front of H.MJI ., Deavar Road, Ajmer.
.. Petitiocner
versus
1) Shri M.F.Singh, Divizional Pallway Manager, Westeirn
A Railway, Ajmer.

2) Shr Mezna, Sv. Divizicnel Perscansl OFficer,
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Mr. N.Z.Gaukam, acounszl for the petitioner
Mr. £.S.Hasan, counsel for the responderts

CORAM:

Hon'lzle Mr. D.P.Chavma, Adminict ratire Mzmbear

Hon'ihle Mr. Patan Pralash, Judicial Mermber
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Pzr Hon'ihle Mr. Vet etharma, Adminiskr -’t ive Mermber
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- The learnsd counsel For the pebitionsr ztates that

Yespordents. The Conmtempt Pet it iom)
ratus. It is dismissed accordingly.
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